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(a) whether his Ministry has appointed
a Committee of Experts to find out the desira-
bility of Bansagar Project;

(b) whether there is great resentment in
Bihar with regard to the decision of Madhya
Pradesh Government to construct Bansagar
Project across the river Sone; and

(c) whether the Central Government
intend to ask the Madhya Pradesh Govern-
ment to await the report of the Committee
of experts in order to avert bitterness between
the two sister States ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KURREL) : (a) and
(b). Pursuant to the discussion on the Ban-
sagar Project held on 1Ist Ausust 1971
amongst the Chief Ministers of Bihar,
Madhya Pradesh and Uttar Pradesh and the
Union Minister of Irrigation and Power, a
technical Committee comprising the Chair-
man, Central Water and Power Commission
and the Chief Engineers of the three States
is working out details for further considera-
tion by the Chief Ministers. This technical
Committee has not yet completed its work.

(c) The Bansagar Project has not been so
far accepted by the Centre for inclusion in
the developmental plans of Madhya Pradesh.
As indicated above, efforts are being made to
evolve proposals which might be acceptable
to all the States.
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AT FYaTE 6y @ d anx ¥ oF
TSy §

“gg7 g woed, falwsT smaws
aegs & Fa¥ gu wew, for w fw
fafwma stre a1y qar fam g ardr
Tt 9T AW qear g 1’

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K. R.
GANESH) : I share the anxiety of the Hon.
House regarding increase in the puces of
essential commodities in the recent months
and the hardships caused to the people be-
longing particularly to the lower income and
fixed income groups. Several factors like
large influx of refugees from Bangla Desh,
widespread floods and droughts in various
States and also to some extent the levies im-
posed 1n the last Budget have contributed to
the price increase in the recent months. As a
result, between end-May and end-October,
1971, the Wholesale Pricc Index rose by
4:19%, while the Consumer Pricc Index
moved up from 224 1n May 1971 to 238
in Scptember 1971. As compared to the
position a year ago, the general mdex of
wholesale prices has shown a rise of 4'9 per
cent. However, the Wholesale Price Index
shows a decline in the month of October.

It is a matter of somc satisfaction that
the price increase in food articles over the
year has been moderate and the buffer stock
of foodgrains with the Government is of the
order of 7°5 million tonnes. In the case of
pulses, production has not been keeping up
with the demand. The prices of oilseeds
and edible oils have also risen in this period
but their level is lower than what it was last
year. Price of gur has risen due to lower
production last year. Anticipations of lower
sugar production in 1971-72 consequent on
a decline in the acreage under sugarcane,
account for an increasc in sugar prices. In
the case of other consumer goods, raw mate-~
rial shortage has been the principal factor
for the rise in prices. The cotton crop al-
though better than last year, is still not suffi-
cient for our requirements.

During the slack season (April to Octo-
ber), seasonal factors become operative and
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general gp trend in prices is a usual pheno-
menon, As J have observed earlicr, this
Year the seasonal pressure has been aggrava-
ted by a number of additional factors.
Government have taken several steps to check
the increase in prices. The textile mills have
been asked to increase their production of
Controlled cloth and in order to prevent mal-
practices m the sale of such cloth, Govern-
ment have also issued orders that the con-
sumer price should be marked on cvery
metre length of contiolled cloth.  To keep
the cotton price in chech, considerable im-
Ports of cotlon are also being resorted to.
Raw materials other than cotton which are
in short supply are ediblc oils and ccitain
varietics of steel, both of which are being
imported in substantial quantities. Apart
from credit control and direct physical cont-
rol over a number of commodities, steps have
recently been taken to check speculative
activities through amendment of the Forward
Contracts (Regulation) Act and forward trad-
ing, including trading in non-transfcrable
specific delivery contracts in edible oils and
oilseeds, has been suspended and future
trading in gur has been banned. To meet the
increased eapenditure on refugees, steps are
being taken to restrict non-Plan Expenditure,
both at the Centre and in the States, and to
rais¢ additional resources. In a recent Con-
ference of the Chicf Ministers, thc question
of additional mobilisation of resources by the
States to meet the extra cxpenditure on re-
fugees was also discussed and as a result
several State Governments as also the Central
Government have taken measures in that
direction. Major foodgrains are being sold
at fixed prices through a network of fair
price shops in the country and the States
have been advised to further strengthen the
public distribution system. In view of the
tising trend in sugar prices, the availability
of bank credit to sugar mills and trade has
been further curtailed in August, 1971, The
validity period of release orders was reduced
flom 45 to 30 days and the sale of sugar by
lactories to registered dealers and stocking
of sugar by traders has also been restricted.

ong-term measures to increase the pro-
ductivity and yield of commercial crops are
alo being pursued vigorously, and steps are
being taken to step up the production of
Olsceds, raw cotton and pulses, Research
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activities for developing new strains and
hybrid seeds are being intensified. 1t is hoped
that these measures will have a perceptible
impact on the price level in the coming
months.
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THE MINISTER OF FINANCE (SHRI
YESHWANTRAO CHAVAN) : graidy ot

Wy A wrw favar & wwe A § aafe
% guwar a1 ¥ g7 gavg W Wy

As he very rightly says, when we consi«
der the question of rising prices, naturally
we have to go into the basic causes of price
rise. Some of the causes arc of a long term
nature and the solutions will also have to
be of a long term nature.

For example, we have mentioned ¢he in-
flationary trends. It is the basic cause of
the price rise. Then we have mentioned the
Bangla refugees. We have not tried to put
the entire blame on the Bangla Desh re-
fugees. But the fact of life is that nearly &
crore of people are here and their require.
ments are also to be met,
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SHRI S. M. BANERJEE (Kanpur) : Why
did you import a car for Rs. 6 lakhs ?

SHRI YESHWANTRAO CHAVAN:
Do not divert the attention now. 1t may be
relevant iIn some other context. I am now
dealing with the problem of priccs. When
the problem of the 1cfugees was mentioned,
it was not with a view to find a scapegoat.
But 1t was one of the factors which have
strengthened the nflationary trends which
were already there.

Then we have mentioned about produc-
tion. There are basic raw meterials nceded
for industrial production. Production of agri-
cultural commodities like cotton and otlsecds
is certainly most important. When there is
some sort of a constraint on production cer-
tainly it affects the prices. We have to im-
port and we have undertaken an import pro-
gramme for these raw materials.  This is an
aspect which should affect the prices ulti-
matcly. The long term cffects are important.

He says : You cannot order prices to stay
still, just as King Canute could not order the
waves of the sea to stop. T cannot do that;
yet he expects me to do that. The Finance
Minister or for that matter any administra-
tion can take certamn corrective measures to
see that ultimately they result in the stabilsa-
tion of puces.  Certain immediate steps no
doubt become necessary and 1 have explained
what immediate steps were taken.

For example, hc mentioned the rise in
the price of jowar. He must have known
the reason. Jowar is produced in Maha-
rashtra, Andhra Pradesh and Mysore. Un-
fortunately, these very States are affected by
famine conditions It hay had its impact on
production which has affected the price of
Jowar. Piactically the whole of the rabi crop,
and m somc States the kharif crop, was
affected. If the next crop s somewhat better,
possibly things may improve in the case of
Jjowar,

SHRI BHOGENDRA JHA (Jainagar) :
Have the prices of cotton gone down in
Maharashtra ?

SHRI YESHWANTRAD CHAVAN:
Yes.
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SHRI BHOGENDRA JHA :
anomaly.

It is an

SHRI YESHWANTRAO CHAVAN :
It 1s a good thing 1 should say. On the one
side you ask me to stabilise the prices, on the
other you say the prices arc going down. It
1s good that prices are going down, but they
should not be depressed artifically 1 quite
agree, because the growers also should get a
reasonable price. That objective also we
should not losc sight of. At the same time,
artificial pushing up of prices also is not
good. Ultimately n the artificial pushing up
of prices, the advantage 1< taken by the
middlemen, the speculator. For restricting
speculative activity we will also take recourse
to some sort of credit planning. We have
taken some steps to see that credit facilities
in these particular ficlds are made available
in a mere selecive manner, That also will
ultimately affect the prices. Some of these
steps we have taken and are taking, and we
have to wait for thar results. Some of the
things arc against us, and we arc trying to
fight with them.

He mentioned the question of the over-
drafts of the States. The Planning Minister
and myself had discussions with nine or ten
States which arc mainly responsible for these
overdraft difficultics in the country. They
explained their difficulties, and we tried to
explain our difficulties to them. As you
know, in this country politically you just
cannot order the States about or declarc non-
co-operation with the States. These things
ultimately have to be cvolved after discuss~
ions and deliberations, evolving a certain
concensus. | cannot be a drill master giving
them orders of quick march or to move left
or right. They have got their problems. 1
have to sit with them, understand them, but
ultimately we are trying to evolve a policy,
and we would try to see that that policy is
accepted by the States.

He asked whether we have succeeded in
our efforts in making the States accept the
principle of levying tax on agricultural in-
come. Of course, they have not accepted the
specific proposal that we had made to them
to hand over the right of levying tax to the
Centre, but the gencral feeling which they
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expressed was that they are willing to tax the
agricultural sector. On that point they have
agreed and they have agreed also to make
further efforts in resources mobilisation.

There 1» formal control on a large num-
ber of things like electric wires, cables, alu-
minium and it manufacturcs, synthetic
rubber, vanaspati, cement, motor car, agri-
cultural tractor, drugs, kerosene oil etc.

SHRI ATAL BIHARI VAJPAYEE : If
there is control on the pricc of kerosene oil,
why has the pricc gone up ?

SHRI YESHWANTRAO CHAVAN : I
am coming to that. There I want his co-
opcration.  Really speaking, there the culprit
is this middlemen and the anti-social ele-
ments of the traders’ class on which you may
have some influence. Plcase help me there.

SHRT ATAL BIHARI VAJPAYEE : At
the time of the elections he had all the in-
fluence, and now I have influence.

SHRI YESHWANTRAO CHAVAN :
Possibly you may have influence. I am plead-
ing with you, I am not accusing you. There
are anti-social elements, certain irrational
forces, speculative elements in society. These
will have to be controlled, but merely pass-
ing an Act does not work. I have mentioned
it before that there is necessity of some sort
of consumers’ resistance movement in this
country.

SHRI DASARATHA DEB (Tripura
Tast) : And gherao also.

SHRI YESHWANTRAO CHAVAN :
I am not for gherao, Without gherao also
there can be & consumers’ resistance move-
ment, if it is properly organised. I would
&pect co-operation from the hon. Members,

In saying that in certain sectors the rise
Was not high, there was no sense of satis-
faction at al,

SHRT ATAL BIHARI VAIPAYEE :
0 why express satisfaction ?
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SHRI YESHWANTRAO CHAVAN : If
you do not want that word, if you are so
angry with it, scratch it, but it is a manner
of saying something.

SHRI PILOO MODY {(Godhra): Itisa
figure of speech.

SHRI YESIIWANTRAO CHAVAN : It
is a figure of speech, 1 am very glad.

SHRI ATAL BIHARI VAJPAYEE :
What a figure ?

SHRI YESHWANTRAO CHAVAN :
Sometimes the figure of speech is coming to
my help ' [ am very glad about it.  So, it is
not true that wc are not looking into it. The
question is very ticklish and the solutions are
not easy, It will require sustained efforts and
sustained cooperation from hon. Members.
Particularly in the present crisis, merely to
make it as a bogey for starting an agitation
is not going to help either the consumer or
the political parties or the country as a
whole.

SHRI ATAL BIHARI VAJPAYEE: 1
referred to the abnormal increase in the sugar
prices, what stands in the way of Government
introducing partial control ?

SHRI YESHWANTRAO CHAVAN : I
will nave to consult my colleagues in the
Agriculture Ministry about it, but I will tell
you what led to decontrol. There was a time
when there was not only surplus of sugar but
also surplus of stocks. It wasa very heavy
drag on the credit system. So, decontrol was
thought of. Whether partial or full control
is necessary is a matter for further exami-
nation. I cannot straightway say yes or no.

SHRI INDRAJIT GUPTA (Alipore):
The more this question is discussed, the more
it becomes clear that itis too ticklish and
serious a question to be disposed of by way
of a calling atteéntion motion. We have given
notices for a discussion on this matter, 1
hope, Sir, during this session you will give us
an opportunity to discuss it at greater length,
because it canpot be dealt with so briefly,
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[Shri Indrajit Gupta]

As far as this statement is concerned and
this analysis of index figures, eic., I do not
attach very great importance to it. Even a
paper like Statesman today comes out with
the heading *“Paradox of High Prices and
Low Index™. When the whole country knows
that prices are rising, the index figures are
going down, The jugglery of index figures
and the method of compilation, we know.

SHRT YESHWANTRAO CHAVAN :
But the index figures are quoted against me !

SHRI INDRAJIT GUPTA : Unfortu-
naiely, there is no other yardstick by which
one can go.

During this brief discussion, I want to
highlight onc aspect. It is not merely a
question of hardship for the commonpeople
that is involved of course, that is exercising
the minds of all of us but the entire economy
of the country is being distorted by this
zalloping monster of inflation and deficit
financing, which is leading to price rise. We
are now meeting at a time when there is a
grave emergency on the borders. At a mo-
ment like this, however important the front
may be, the rear is equally important. As
my friend Mr, Vajpayee said, we have to
think of short-term, emergent, measures also
in this emergency, apart from long-term mea-
sures, which are, of course, nccessary. Other-
wise, you cannot defend your country and
fight a war in the front, if the rear is going
to collapse, I hope he will consider this
when he replies. At the time of presentation
of th: last budget a few months ago by the
Finance Minister members from all sections
of the House, including many from the other
side, had expressed their apprehension that
this large number of indirect taxes and im-
posts will lead to a general increase in  the
price level again.

At that time the Finance Minister had
assured us that since he had not placed any
new burdens on those commodities which
are essential for the use of the common man,
there is no reason why the prices should go
up. After a few weeks, when the prices had
suddenly begun to rise,’ we read in the press
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—at that time Parliament was in recess—
that when a press man had asked him how
it is happening, he was quoted in the press
as saying “I have been let down by the
traders and the business community.” After
a few more days he was quoted again, either
in a speech or in a statement, saying that the
only solution is for the people to develop
consumer resistance. That means that
Government cannot do anything, which is a
confession of bankruptcy or defeat. He said
that it is for the public and the consumers
to organise resistance against these un-
scrupulous profiteers, speculators, hoarders,
and so on. 1 am not discussing that
here because that cannot be done here;
it has to be done outside. I am also quite
sure that it can be done outside with the
co~operation of the people, provided govern-
ment give an assurance to the people of this
country that when they seriously take up
resistance against profiteers and hoarders the
police will not come to the rescue of the
hoarders and act against the people.

This evening in this city of Delhi, and
in other cities also, the trade unions and
workers will be organising an indirect form
of resistance, not to the traders but to the
venerable institution which finances these
people and allows them to go on indulging
in speculation and hoarding, that is, the
Reserve Bank of India. Dcmonstrations are
going to take place this very evening
demanding a change in the credit policy.
I will remind the hon. Minister that his
own Economic Survey of last year, which
is quite cautious in a way when it describes
the situation, had this to say on page 44 :

“Irrespective of selective credit and
administrative controls where supp-
lies are constricted, a general increase
in credit is bound to leave some influence
on prices.”

It is very cautiously worded.

“Besides in a situation marked by
excess demand, the exercise of group or
monopoly power, of which speculative
activity is a manifestation, cannot but
gain a certain ascendancy.”
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This is what your own Economic Survey
has said on pasge 44 last year. This is
sufficient warning and acceptance of the
basic cause of the mafady. It is not simply
a case of production not increusing, as Shri
Vajpayee has said. Even if the production
increases the prices may not go down. The
whole paradox and contradiction of the
present cconomi¢ system not only in this
country but in other countries where a
similar system exists is that high production
does not necessarily ensure cheaper goods
to the people. In fact, when production
goes up there are vested interests infpolved
who prefer to see that production is kept
down, artificially curtailed and restricted,
supplies are restricted, so that the prices and
profits can go up. We are talking about
green revolution, record food production
and so on and yet we find no reflection of
it on prices. Last year the sugar production
was very high, record production as
he himself said. But did it bring the
desired relief to the peoplc? Not atall
They are again thinking of imposing
restrictions. The same thing happened in
textiles, in oilseeds, oils and so many other
things. So, the truth of the matter is what
has been very cautiously revcaled by the
Economic Survey. You may impose price
control but the stocks and supphes are
controlled by scomebody else. So, your
price control has no value and you cannot
implement it. Therefore, the paradox of
this system is that people who are controlling
production, trading, market etc., whose
only raisen duetre is to make profits, these
people are not going to submit to this kind
of administrative control of prices and so
on. If they find that production is going
up and prices are likely to fall, they have
sufficient power cven today to keep pro-
duction down artificially, restrict supplies
so that prices and profits are kept up, If
you are fighting shy, if you are burking
the issuc for other reasons, for political or
other reasons you will never be able to get
out of this mess. Now what is happening
s that the Reserve Bank of India, which is
¢ontrolling the credit policy, particularly
Ater the nationalisation of banks, even
though 1 do concede it is giving credit to
some sectors which were neglected before,
b and large, the bulk of its credit is still
going along the old lines.
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It has been revealed in so many state-
ments. Economic journals have given
all the facts. Itis therc. Once the big
business pcople complained a few ntonths
ago that they were being starved of credit
after the nationalisation of banks. This was
a ruse, 1 think, to provoke you, The custo-
dians of the banks immediately rushed to
the press with a joint statement to assure
these peeple saying, “No, no; we have
given very little credit to other sectors; the
bulk of the credit is still reserved for you.”
it is on record in the statement.

What is happening is that white money
of thc Reserve Bank and the banks is
combining with black money which is
hoarded outside and the two together see to
it that prices do not come down at all.
Artificial restrictions are imposed on produc-
tion and the whole market is being con-
trolled by speculators.

Therefore, 1 only want to ask him
whether, apart from the long-term policy
and apart from the fact that we do not
have any confidence at thc moment that
this Government will ever take the kind of
steps that are necessary to break this grip
of big monopoly and vested interests over
the e¢conomy, they will consider at Ieast
some immediate, emergency measures not
only because of the situation facing the
country but also because we are now, as it
happens, at the beginning of the new
scason. This is the beginning of the credit
scason; $0, do not let last year's things be
repeated.

In the name of this policy of liberal
credit, you know very well what is happening
actuallv. I think, the different ministries
of the Government of India have got differ-
ing viewpoints on this policy. Perhaps, the
Planning Ministry i8 not so happy with this
policy of liberal credit as the Finance
Ministry is. The Finance Ministry is afraid
that if credit is squeezed, there may bea
fall in prices. The Planning Commission
and the Planning Ministry, I think fear
that if in the name of liberal credit policy
these people are allowed to go on doing
speculation, holding of stocks and all that,
prices will go from bad to worse, Therefore,



215 Price Rise of

{Shri Indrajit Gupta}

my first suggestion would be an immediate
halt to this policy of liberal credst and
money supply spceially in the trading sector
at this time when the season is beginning.

Secondly, all forward markets should
be closed. Why should you not close them ?
Close all the forward markets. Why are you
allowing this particular device of the
capitalist system ?

SHRI YESHWANTRAO CHAVAN:
1t is being done.

SHRI INDRAJIT GUPTA : It is not
being done. Some regulations in one or
two forward markets have been introduced;
that is all.

Thirdly, would you consider physical
controls on the storage, distiibution and
prices, not only on prices but on storage,
distribution and prices, of certain cssential
commodities which are very necessaty for
the people ? At Icast as an emergency
measure, do this, otherwisc, I shudder to
think what will happen if some bombs fall
on Calcutta City tomorrow and if a war
breaks out. Already the condition of tic
market is such that people are being fleeced
right and left. Then the profitcers and
vested interests will run 10t, because
Government has no control over supplies
and stocks. They are in somebody clsc's
hands and you go on issuing only paper
orders to impose price control which nobody
observes.

Fourthly, these large credits for holding
stocks of corsumer goods should te with«
drawn.

If you are prepared to take even these
steps, then we would consider them to be
some earnest measure of your future inten-
tions; otherwise, I think, we are¢ dcaling
only superficially with these things. The
real problem is much deeper and this
problem of the monopoly and the specula-
tive interests has to be squarely tackled
and fought. You have not nationalised a
single industry which produces consumer
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goods for the people. Why do you not take
over one at least and see what can be done
about it ? Just see what is the condition
of the oldest industry in this country, the
textile industry. From year to year prices
are going up. Sometumes mills are closing
down; somectimes stochs aie piling up;
sometimes prices are raised; sometimes
prices are brought down; sometimes produce
tion is deliberately curtailed. What is this ?
Why do you not take it over ? At no stage
the people aic getting the benefit of cheaper
cloth. Therefore, you must ntroduce mea-
sutes of nationalisation and physical control
and take certain emergency measures 10
curb this speculation by banning all forward
markets and lending for holding of big
stocks.

SHRI YESHWANTRAO CHAVAN:
About the first point that he raised, viz., it
is not enough to have a Call Attention
Notice and that therc should be a fullfledged
discussion on this matter. Personally, 1 am
willing to hdave a discussion. It will help us
to know the 1deas and suggestions of the
hon. Members. As far as that is concerned,
at least 1 am for it.

SHRI S, M. BANERIJEE : The more
the discussion, the more increase in
prices !

SHR] YESHWANTRAO CHAVAN:
1 will get more suggestions from you.

Ido not want to go into the general
criticism and analysis that the hon. Member
made. Possibly, I may agree with him on
certain points and I may not agree with him
on some other points.

About the consumecrs resistance move-
ment, yes, provided it is not a violent move-
ment which may lead to anarchy in which
possibly some hon. Members may be
interested, , ... ......(dnterruption)

SHRI JYOTIRMOY BOSU : You have
taken huge contributions and so you have
to oblige them. We know all this.
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SHRI YESHWANTRAO CHAVAN :
Mr. Jyotirmoy Bosu, I have not even
mentioned your name.

The latter part of the question of Mr.
Indrajit Gupta has some constructive
approach. 1 would like to deal with that,
Therc also, he has played a usual political
game of tiying to play Finance Ministry
against Planning Ministry, ,,

SHRI INDRAJIT GUPTA : You deny
1t on the floor of the House.

SHRI YESHWANTRAO CHAVAN :
I am denying it on the floor of the House.
1 may tell you that your lcader of the party
came to discuss the matter with me and I
explained the whole matter to  him in detail.
Even then, you are repeating it here. There
1s no question of Finance Ministry advoca-
ting any liberal policy.

SHRI INDRAJIT GUPTA : There are
repotts coming out in the press which are
not being contradicted.

SHRI YESHWANTRAO CHAVAN :
I cannot go on contradicting reports which
people go on making.

SHRI1 INDRAJIT GUPTA : If you do
not contiadict them, how can we think that
these are wrong ?

SHRI YCSHWANTRAO CHAVAN :
Your people came in a deputation to me I
caplained the whole matter. Still, you are
repeating it here,

Coming to the Reserve Bank and to
your having demonstration, certainly, it is
afrce countryand everybody has & right to
have demonstration,

SHRI ATAL BIHARI VAJPAYEE :
What about tear-gas ?

SHRI YESHWANTRAO CHAVAN :
That 1s the Home Ministry's probiem. That
:“ A different matter. 1 am not dealing with
“d1-gas here, I am dealing with prices.
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As far as the credit policy is concerned,
1 entirely agree with him. This is the policy
that we have followed. This is not some-
thing he is telling us. This is something
we are trying to follow. In the case of
priority sectors, we will have to see that
more liberal credit facility should be given.
There are certain difficulties in the matter.
But, I think, we have succeeded in one
thing that the speculative elements which,
really speaking, used to influence banking,
the working of the banks, before have been
more or less controlled. In the case of other
sectors, the private sector, there are produc-
tive activities and there are merely trading
and hoarding activitics. We have decided
to have a strict control on the credit facility
to this particular type of activity. There,
my approach and his approach arc identical.

Only yesterday morning, I had a long
discussion with the Governor of the Reserve
Bank. We have taken certain decisions in
the matter. I am sure, this policy will be
consistently followed during the season
which starts from October and goes upto
April. But now-a-days, it gocs upto July. As
far as limitation of the credit facility to
speculative elements for trading and hoar-
ding activities is concerned, I think, our
thinking is the same and our policy is the
same. We have taken certain decisions in
the matter and we will pursue them. This
was the only constructive suggestion he
made.

Then, he made a suggestion about
physical controls. As far as essential com»
modities are concerned, we have got a
distribution system for the distribution of
foodgrains. We have not dismantled it. On
the contrary, really speaking, we are trying
to strengthen it, Mr. Atal Bihari Vajpayee
also mentioned that, actually, in the shops,
the quality of foodgrains that is sold is not
good. 1 think, that is certainly & matter
that will have to be gone into, This is the
difficulty in the case of physical controls
because, instead of working efficiently, they
give opportunites for corruption and mal-
practices, Really speaking, when you come
to the question of physical controls, you
have to see the administrative aspect of it.
Sometimes, they are rather discouraging.
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As far as cloth 1s concerned, there 1s a
control There 15 the suggestion that we
should stock it and distribute 1t If 1t
becomcs feasible and necessary, certainly, we
will take those steps

SHR1 INDRAIJIT GUP1A . What about
forward market ?

SHRI YESHWANTRAO CHAVAN :
He mentioned about forword markets, For-
ward trading 1s banned

SHRI S M BANERJEE The forward
trading 1n gur has been banned only a few
days ago when I myself raised the matter

SHR1 YESHWANTRAO CHAVAN
But steps have been taken What I have
been stating 1s that steps have been taken.

o meimTam alRw (WRER) -
qal Az ¥ 2 ¥ g 71 feufq, @
% feafa i< anar 3w & gonfadn &
AMAA &1 FEAT AR IT qeay HY
fomar 3 fag & sw 2w & agmi
favaT qgdt @ W 1 { swAAr S
g fo qar gad €1f ¥ gETd FTEEmEl
Ffacgv @R am wre i agr & 7 aa@w
& G127 & ¥R« g Fr aifas feafy
guw g g€ g 7 fergema «iw fafude
g, fgrgeaa fas @ av wieargae &
HITAN § §AT 37 AT FIGATA TN
fargr wrer flar sAr I P § Sw WiF
& wrm Wt T * arfus feafs gux
afy g€ ¢, 99 9 W1 FAWIT gEFT A
q8r § | =@ 9T A AT A §5 A
qATAT § | S W ag T8 qqaT w4r §
fo @ %Y #1 Q% & fag 7a1 F2w
I3 FT W 7 & ATHIE FIL@AT Y
gurEt aAT & g, T A% a7 § w1y w1
BT %, ATGT TG T %, GG T 99
g% & wmar wngar § 5 F at ¥ oy
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%N Iy wr @ 27 favdT aw W
AEME F W FF W UF T AGY §
aR afz gar g@ Fvwr F1 RAWF
fag sar qog fey iy & 7

A gy ¥ fadsh &9 1 R
FIT R, 39 geq A o fowar § 1 A&
faafi-ws wiT & Freor o 3w F fATax
wgaTE AEY wt welr o Wy g 7 o ag
aft afY } fe fadslt mu-wre & wgmg
M@ g ? AgmE ¥ go afa¥ wal
ahew 7 fay § i sdA ger  fr ol
arx sfaga agm ad 1 & wgar §
& foo¥ «fs¥ g gor FT 3G | afx
1965 & *rwaY &1 atgd &< &Y AT
AT TG &Y 1970-71 F 457 A AT &
ag 166 ar 167 g 7147 41 | fyow a9 &
qT 49 ©. AT 1T §) 98 TT FT 244
¥ @9 &T Smar 1 FAT 9gN AN
agmg F2AT W@ § oA HW W AT
Zar & sy wonfaay w1 Mg gr ? &
g wgar § fe faw welt agica &
JgsAY FTON F1 foTrd %t g7 far §

fao waY ot ¥ ogd e a1 5 qoe
& wrew $Q@  sfawa f1 gedr ¥ 3fg
gt ¥ AffF g g EwrT wE g fw
i@ 9T sfaga Y afg g § 1 swake
oz ot afg g€ § ag @awn Ny wfawa

wrgé &

ats? T H19 IF @1 g8 fag
& A | TEEI F wig, e & Wi,
FAAT Jaw & A, qFA A Wy
¥ am, safa 9w Id Y aegd &,
&fre ITRIT & a5 § SR Wimel &
R A7 AT g F siwF 31w AT A
& ag faz § wmom fe frdt & g
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wfasra #), fise) # e sfgma & ax
fedY o sreta R qwe wfwgs & gqfz
g€ &) ¥ & woor favw g o1 weqw
g Tt ¥ @l v ohaw gaC § war
3 wEwrd ¥ A gwAfas @) fear @
¥ AR O A FE T GwAT
fs Fam feeelt & & @aww Ieng
sfaga 1 o™ e qegat § gl
¥ afg g & 1+ ¥wmvaar wrgar § e a9,
gral, FQdT, aras, FwE, Hraar snfe
W goviEaT aegd § v qea feat @
%, &7 a3¥ qF, g% aX § A9 w)7
¥ waw 931y § 7

FIAAT AT G W 77 FAY AFS
Ry gey oy dgETa R % § 1 S
9C FI9Y ¥ wwA fEar g 7 ASar
T @I gAR Ax INT F4v § A%
few avg & sw geai #Y afe &1 AFX
Ffr nfgg s E ?

& ag oY st g § fw fas e
wery ey g & MY 9T fyok gw awt
¥ feaar wig Fgr § &t I ATHEAY
¥ fra afg g€ @ v feamr g@ gam
g

aw adl A v W wrAerd
famt arfed sy ol vy onmem fw
a1 died arelt are & 4 § | T AT
#1 wfsreat qgdt ar wf §, gawr Ny
T B g & K wgar g fE AR
el 7 £qez Ay arven wfgd v fava
qar weqw oy a3 & w97 fed @w
T § feam we wre agr @, SAE
Wa snwad Y ag 2, @voaT s
BT Iy aX k7w S A L AT wmd
I %2R 35 § | wewe, wogr @ AN AR
A1 amgeve & @ s warar &
T awge) W g o fere < oF,

KARTIKA 25, 1893 (SAKA) Essential Commodities (C.4.) 222

3% forg ared 747 garw f5d §, s ¥
wER Mg IS g E 7

SHRI YESHWANTRAO CHAVAN:
I don’t think the hon. Member has asked
me any question particularly except that he
mentioned kerosene and other things, I have
said that kerosene is one of the items on
which we are having a formal price control.
Now of course, we have not made arrange-
ments with regard to distribution of those
things, but the prices are fixed and there is
formal control on kerosene oil,. He wants
me to give information as to what is the
rate of rise of texes for the last 10 years.
Possibly, he may have to raise a guestion on
some different occasion. Most of the things
he said have been repecated by other Mem-
bers. I have to repeat my answers.

o WEH ATCAW qiRg : KX ag W
qer & & doar s grar Swal W
Q%3 & frg w41 ITT9 gary a3 § %
qET ¥ smr o eew o §4 ¥ W
geu-afg ¥ wafaq wew § o s el
AEET 5 A} § sAwrd oA asan
il

MR. SPEAKER : All these questions are
interlinked and the reply is also coming on
the same lines. 1 am so sorry about it.

SHRI JYOTIRMOY BOSU : ] have
given notice under Rule 193 for a Short
Duration discussion.

aTaR wRE: ATINT qTEq w1 Aifew
& gl AT g
SHRI DINEN BHATTACHARYYA

(Serampore) : You also ‘agreed,Sir, there
should be a full-fledged discussion,

MR. SPEAKER :
the time available.

It all depends upon

SHRI SAMAR GUHA (Contai) : You
have given chance to 3 Jan Sangh friends
and 2 CPI friends; no chance for others.
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MR. SPEAKER : All these names come
out of the ballot. Your self and myself are
helpless. If they are lucky, they are there;
that is all,

st ey v WA (@) ¢
Feqer wgiey, faod &€ aral & el §
afg & @ ¢ ey ANud az W A
ag 1 At T g ¢ 1 IW A gAW
gg arg &1 @we fwar amar &4 A9,
ot ST Ay X wavar § % fawraam
& § srarg qgAr cawmfaw &1 dq A
fagranme o & gex 3fz @ar eavwnfas
¢ o & AdY Al & awwer & AR
# g5 qoar Igar § | arafase gEad
# i FIXF O, N AEAg AT A
gfer qow ad), o 9y feay §)
affm gary aawEdt od § g oy
eftare fear @ f5 gea-afg cmifaaa”
guit, wafw g oz a9 Iu fear am )
o1t & ITH Ay A Ay’ A A
w& 0 ¥ oGS w1 o wE efw QN
gxar § M7 w3t aF feaC & ddy
g =0 g NA @k et ga aufe §
w7 gtar § | & ag sraar =vgar §
it uagHT ger-3fg gt §, @ wifwaw @
ar M T | KY, WAl 9g¥ AT A
fraY oY, ¥fwa ag sw A =9 fea) a%
og 7€ § 1 aver qgdr 25 4F F faerar
ar, afeT 7 37 35 48 qw = q@w
2 1 weT 17 Ty foa) o o= wh )
¥4 g Mt S IE R TWMF Wy
W agg ag qy ) & ag wwAr "
§ & o1 77 wifwT 3w § a1 wide,
ar surT § | '

g w9Y I A ghwr Rady Wy ¥
fr—

Governme 1t always decides to hold the
price line.

But it only beholds the price line rising
ever higher and higher,
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wgt a% T AN a9 A IT §, P W
woEr AT Hgarf & wy gAy rg-wy
R E 1 Hagammr agar § fs aw@ &
fema dmw misw g mmgz &

agmd A WA & faq 5% gEe
fa o7 § | 93HIX 37 9 gaEral ¥ 9
ar 3 ¥ ag wrAAr argar g SR
guTEl 9T AN HT L |

aeft oy qAA ¥ gETr qFETHET
N T FN G ag N AgmE w1 CF
W R AT S A &, AfFT W
g ay Aifg s gfeegta v qar
Fear & 1 99A G N F FaAr AWM F
aR Hagger A agr g f5 wfemm &
T9a g 71 s W F fag 99
& qarw IgAvm g g1 Afew 9aR
qg% w§ safen fad ol & ¢@ sqw 4 73
afr gg@ gt Y & QX ¥ @ a5 FWT
1 Jrar o1, A ¥ ABAY wA WY
YT &7 gwIT 394X F a9 w0
& ag AT wrgar § fe goe ¥ wgh
wgt 998 FO& w1 faoqr fear § &
xeaq ¥ pet-wgt a9q 1

t@ awqsy f wgraar g fx dwwengw
fazy §a far s g wohior &%
WEHNA Afw weoee warg 1§ omg
wig g1 § &Y g a8 gIv w) faar §
ff w3ee s F M F NI O XQ
g, afer sgdr S gty A & gh o
wAwrdy faelt @, afz ag wdr §, & f
da TT G FFIE FATY FY ATSXAT
# afg # o wgm vyt aw e g ?

a¥t A Aty faa & wgr § fe
w oyt g€ dgmwr fadw w0, W
99 qC gty S orinfy | & wgw
wigat § fe @ fufree grgw ot e
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da Bz &< ata) & atg @@®y, afes
faer wet grov awal # gfg FEE Q@
g1 wawy atel § atgar a@w | faqige
dq & faw fan Sast g o7 )

% ag s wigar g e srew
it afz g€ §, ag wrfwa= § ar wge,
ar 9 SAIA T § | HAT A 474V 8,
A1 IEFT wEqAN N ¥ fg Fa1 g
asfrady A wE {1 ¥W WA F1 9
vpast aedq gy S1TA H FH AL
FAAT | T FIT GIHIT F FIAT T80 |
AT GIFIT FyAqT 1 fg ar OEA F
#IY AT9 F1 HYEKT HIHT FIT §, &
{57 gaFT 3@ AMAA FT AV F 7Y T
F AR G HATSE AN G 1 q H g
ARG @ A@WIEATY §, IR yqAraT A
31 3F-AT AT AAAAF T FEF A4
1 FIF &, ATT I 9T qZF 1Y | Fi
fasger da s ax &1 T Arway W
Tz ¥ 7 QF1 7aAv, ar g faw fa gan-
T o g araea |

F€ @0 § Aaar 1 OFT FT I0T
97T qqrar g §§ wng Yar gar N
21 3T, gEl ¥ aw werh ¥ fan AWe-
= dEaEd & m ed 1 9T T
a3 g1y, a1 fexd} & 1w warw & fog
farze® amy @¥ @ ag | 99 @Tw
TFzreRliE d9y X Ye@ 399 QU W
AmE, @ fee AaF aFdr | a7 @Y
1 dige wifre wad Yz wgrEd, & w0
Ar ? aar g siawy ag w3 fo &
TR Hex ¥ qug 4% g, qiw §¥ de
At wad srmry 7 qlee e ar WY
¥ aug Fasgast A Waeda war ¥A 7
4 wahwar # fond ¥ fog 5w oW
1 F7AT ¥ 7oy wgAr % Af g & qg
A Argar § 6 Awal A Qe @
a7 qesre & s wrear fawar g
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s} amEAT g d AT q9
T§r &, vau gR g@ gur & & A ofrely
agra g wfeq gf g7 ara @ qA
g f5 afeg ot we wd & <@ AT
qTE

Feae WA ; I YIG q ITHT AW
TP AT A A it A7 T
#Fgel 1 arg faar aar

SHRI JAGANNATHRAO JOSHI: 1
have got an objective interest.

SHRI YESHWANTRAO CHAVAN :
Too much 1s made out of the words ‘mode-
rate’ and ‘marginal’. Hon., Member should
really see the thing with 1cspect to which the
word ‘moderate’ has been used. In the state-
ment we have said:

“It 15 a matter of some satisfaction
that the price increase in food articles
over the year has been moderate and the
bufler stock to foodgrains with the
Government is of the order of 7*5 million
tonnes.”

So, the satisfaction is about the rise in
the buffer stock.

SHRI JAGANNATHRAO JOSHI : The
satisfaction is moderate.

SHRI YESHWANTRAO CHAVAN:
One should read 1t propetly and see what
exactly is conveyed,

o qrAe v e 0 §W quedew
fordt 3 Al femy mar &1 g wmT WX 7
ga A w8 guwy §

SHRI YESHWANTRAO CHAVAN :
wTAANT gaEw aga @=e) A wrad &y

He has only repeated the same question
which had been asked ecarlicr, namely what
steps we were taking in the matter. As I have
said, these arc the steps that we can take,
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[Shri Yeshwantrao Chavan]

Some are long-term steps and some are short
term steps. Some of these steps relate to
credit policy, to production and to having
some sort of arrangement for distribution in
some specific cases, in the form of physical
control and so on. These are things that
have generally emerged as a result of the
discussions here, and as such we are trying in
all these three directions.

= e g S 2 FIFIR SAar
#1 Waeda w37 & faq wgt ¢ 1 qg &g
Fal 7g FIdT & ?

13.00 hrs.

SHRI YESHWANTRAQO CHAVAN :
He spoke about the budget provisions. We
have not levied any tax on fish or eggs. But
the rise in their prices is there. Even prices
of commodities not subjected to tax are
rising. It is because of certain other specula-
tive elements and the middlemen trying to
take advantage of the situation. It is here
that I said that there should be some short
of consumers” movement, but resistance not
of the type that will invite tear gas as that
siiould be rather taking the whole things to
the other extreme, which is not in my mind.

My reference to resistance is not of that type.

SHRI JAGANNATHRAO JOSHI
Controlled cloth.

SHR!I YESHWANTRAO CHAVAN :
I quite see the possibility. The stocks may
be there. It is also necessary to educate the
consumer to go in for those types of cloth
and not for other types of cloth and then
complain that the prices are rising. What can
we do ?

SHRI S. M. BANERJEE : T have heard
patiently the statement of the hon. Minist:r
and his replies to questions put previously.
Unfortunately, the position today is that the
Government have miserably failed to hold
the price line. That should be clearly admit-
ted by Government. Take the prices of
commodities in Delhi. They have all shot
up fish, eggs and everything else. Even after
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the green revolution, the prices of grain have
gone up.

The hon. Minister requested Shri
Vajpayee to control the traders. Belween the
green revolution of the Congress and the
yellow revolution of the Jan Sangh, the con-
sumer is suffering.

SHRI ATAL BIHARI VAJPAYEE : He
wants a red revolution.

SHRI S. M. BANERJEE It is yet to
come, and when it does, prices will be
reduced.

Apart from the measures suggested by
my hon. friend, Shri Indrajit Gupta and
others, I would like to know why when a
solemn promise was made in this House that
speculators would be properly dealt with and
would not be given any advances from the
banks, such action is not being taken. 1 have
had to carry on a fight for four or five
months, a crusade, to bring about a ban on
forward trading in gur. Still, I know it has
been done only for 24 or 25 days. One can
see from the newspapers that in Delhi and
Punjab alone, there was blackmarketing to
the tune of Rs. 5 crores.

When a promise was made about food-
grains saying that prices would be controlled
and if the traders did not behave properly,
then the wholesale trade in foodgrains would
be taken over by Government, I would like
to know why no action is being taken. When
we have nationalised the banks, should
Government not nationalise or take over the
wholesale trade in foodgrains ? I want a
categorical answer whether instructions would
issue to stop credit to speculators.

Then the question arises about the unfor-
tunate refugees who number about a crore
now. The price rise is attributed to their in-
flux. This question was argued by the Labour
Minister in the Indian Labour Conference,
but I know that Shri Dange and others blas-
ted this argument and proved that the prices
had risen before the refugees came.
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Then there is the question of austerity.
Here I want to place on record my protest
against the import of a Mercedes car costing
Rs. 21 lakhs involving Rs. 6 lakhs in cus-
toms duty. Everyone is being asked to prac-
tise austerity, But it is a said commentry on
this when the highest dignitaty in the country
cannot practise it and only the common man
is told to practise it. T ncver expected this
Government which claims to be socialist,
which shouts from the housetops that it
wants to usher in socialism, to practise its
socialism in this fashion. 1t has imported
a Mercedes-Benz with six doors; four are not
sufficient. They want six doors. 1 am really
sorty tor the whole thing,

Isita fact that black money plays a
very vital role in unsettling prices ? What
steps  have been taken to unearth black
moncy ? When we ask for dcmonetisation,
they say it is not possible. When we ask for
nationalisation of other big industries, they
sy 1t is not possible. What steps have been
taken ?  They can impose 144 today
because there is a demonstration by the All
India  Trade Union Congress and tear gas,
lathis, shells, even bullets can be used to
control that, to control anything, but not
the prices, not the blackmarket, not the
corruption. 1 do not know why they shiver
when they are told to do these things. [ am
SOty to say this. 1 am yet to see a big in-
dustrialist or a monopolist or a hoarder being
convicted, Nobody has been convicted; they
are simply  arrested. Small shopkeepers are
arrested. Are they serious about controlling
the prices ? Co-operation of all the parties
would be forthcoming to find some ways and
means to control the prices. They can take
over the wholesale trade immediately; that

\\l'ill be a step towards socialism which they
claim,

SHRI YESHWANTRAO CHAVAN : 1
really do not know what he wants. Certainly
he made some valid criticism,

SHRI S. M. BANERJEE : 1 said that

W‘hnlcsalc trade should be taken over by the
JOvernment,

SHRI YESHWANTRAO CHAVAN ;
Was one point; Second, he referred to
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black money and asked what steps we were
taking about it.

The idea of taking over the wholcsale
trade is very attractive. But I have not gone
through its mechanics, its administration, etc.
It is difficult for me to express an opinion
about it but it is certainly an idea which
can be gone into and examined so as to find
out the implications. I think it is not very
easy to take over the entire wholesale trade
as such. This is my first reaction.

As far as black money is concerned,
it is a very complex and a very comprehen-
sive problem, Blackmoney arises out of
certain processes, One is evasion of tax.
Steps to stop evasion have been thought of
and the Justice Wanchoo Committee has
made certain recommendations, on the basis
of which T have moved a Bill which will
come up for discusston in this House today.
It deals with pcople who are making use of
black money to buy properties, by under-
estimating properties and investing their
money in that form. We are taking those
steps. In the case of evasion of tax certain
other measures are necessary which pertain
to collection, enforcement of the taxation
clauses effectively, starting prosecutions and
penalising people, etc. These measures are
being strengthened and pursued vigorously
and we shall continue to do this. These are
the two things which can be done.

The problem of blackmoney is a terrible
problem. He mentioned about taking action
against such people. Only the other day my
colleague Shri Siddhartha Shankar Ray was
saying that they took action under the Preven-
tive Detention Act in Bengal in certain cases
of hoarding and that it did produce some
results. There is no unwillingness to make
use of these powers against hoarders. We
consider that economic offences are worse
than the other criminal offences and we
will have to deal with them firmly and
strongly.

SHRI JYOTIRMOY BOSU (Diamend
Harbour) : It is an important matter and
we should have a discussion on jt. ~ We have
given notice under the rules, Would you
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kindly consider them and allow a discus-
sion ?

MR. SPEAKER : 1 want to make this
observation. Normally we allow only ques-
tions on call attention motions. We are again
relapsing into the old practice of making
long speeches. We should ask questions in
one minute or at the most two minutes. 1
suggest that such questions are put and
replies also given on the same lines as they
used to be before.

So far as Mr. Bosu’s question is concer-
ned, it will be placed before the Business
Advisory Committee. Itis up to them to
agree or not; 1 have no objection.

13.10 hrs. ~

RE : ISSUE OF ORDINANCES

st mzat fagy awd (sArfaag) .
aeqer oY, F4 ¥ w17 K1 vk q7 fa@r
qr, 37 afedsgg & a1y A a1 FIFT
gra sy o o 81§ wgar g v sw
qe =9i g1, 98 F31 WAL ATAAT
Fo fzedY eIFT 9T 7 A FT AT

SHR! YESHWANTRAO CHAVAN :

When they come up, they can be discussed.

st rew fagrdt awena : ag s=9i 99
gl a1 §T OF TT AAT- AT N | LT
A ag ot & swrg wsae F 919 gqH0
gTHIT amey | 7 enfeqeg usy FATAT
TMFA &1 wEaAFT Tagg F vAr fEar
oqr, AT IA F1 GTEIU F! FIF T@GAT
arzx § ar gar :fsr

REqET MW ;. GITAFT AIET AT
qrdyar Ay A1y, g gq A £1 FrAq
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Ag% F7¥ § | T ATAAHT Gigd F FAA
F Fid g W A1, g A IW JE F
qrgte dar A Fifair | § g &Y g9 A H
gzaa g % zaq wifsdsw srd gl #37
aifgr, AradFT GIET & gFA F1 HAAT
=rfga

SHRI S. M. BANERJEE (Kanpur) :
Yesterday I wanted to submit something,’ but
1 could not. You arc allowing calling atten-
tion on high prices etc., for which I must thank
you, but there are other very important
matters also. For instance, 32 Defence em-
ployees and 13 cmployees of the West Bengal
Government have been dismissed under the
President’s special powers under various arti-
cles of the Constitution, without being given
an opportunity to explain. 1 request you
cither to admit a call attention or ask the
Minister to make a statement in this regard.
1 was a Government employee. I know, the
same thing was used against me.

MR. SPEAKER : There is a proper time
for referring to everything, and you should
not abruptly get up.

SHRI S. M. BANERIJEE : I requested
you.

MR. SPEAKER : You cannot take ad-
vantage saying that you requested me. We
have a discussion fixed 'on_West Bengal.

SHRI S. M. BANERJEE : This is not
covered by that, That motion reads :

“That this House expresses its seri-
ous concern at the deteriorating law and
order situation in West Bengal and role
therein of a section of the police, C.R.P.,
official machinery and anti-social ele-
ments.”

Neither the anti-social elements nor the
C.R.P. have dismissed them. Will you allow
me to speak on this in that discussion ?



